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Bihar State Ardh Sarkari Arajpati Karamchari Maha Sangh v. Union of India, (S. Abdul Nazeer and 
V. Ramasubramanian, JJ.), 2022 SCC OnLine SC 2584 

Bihar State Ardh Sarkari Arajpati Karamchari Maha Sangh v. Union of India, (Vikram Nath and 
Rajesh Bindal, JJ.), 2023 SCC OnLine SC 2642 
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2026 SCC OnLine SC 1183 
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Abhay Pratap Singh Yadav v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 15869 
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Abhishek Singh v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 
16447 

Abhishek v. State of U.P., (Achal Sachdev, J.), 2026 SCC OnLine All 16462 
Abhishek v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16172 
Abhishek v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 15905 
Abhishek v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 16323 
Abid Ali v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 15996 
Abu Sufian v. Prashant Singh, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 17242 
Aditya v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 15843 
Afajal Ansari v. Union of India, (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All 

16609 
Afsari v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 17174 
Aftab v. State, (Samit Gopal, J.), 2026 SCC OnLine All 16115 
Afzal v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 16446 
Aggan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 17511 
Agha Mohammad Sayadain v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 15961 
Ajay Kumar Mishra v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 15886 
Ajay Kumar Yadav v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 15964 
Ajay Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 17160 
Ajay Pattharkatta v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16279 
Ajay Singh v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 17576 
Ajay Verma v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16391 
Ajay v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16288 
Ajay v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16291 
Ajay v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 16097 
Ajeet Kumar Jaiswal v. Nandani Jaiswal, (Atul Sreedharan and Indrajeet Shukla, JJ.), 2026 SCC 

OnLine All 16466 
Ajeet Singh Patel v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16338 
Ajeet Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 16549 
Ajit Patel v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All 17552 
Ajit Singh Atri v. Union of India, (Mahesh Chandra Tripathi and Siddharth Nandan, JJ.), 2026 

SCC OnLine All 16596 
Ajit Singh Rajpal v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 15888 
Ajit Tiwari v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 16110 
Akanksha v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 17554 
Akash Raghav v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 15837 
Akash v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16234 
Akash v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16404 
Akash v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 17169 
Akash v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 17456 
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